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I8 THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT MY DERABAD'

M.AWNO. 1106/92 T | |
inQC.A, No.870/92.

% Date of Orders 21-10-92, |
& Betweeh: ' i

M, Ramakrishna 8Sarma. ’/  1 ,
s Applicant. ' ‘
and i |
1. Union of India, rep. by its SecCretary, 1
Ministry of Home affairs, ‘ 7
Department of Personnel & Training, "

New Delhi. o :

2. TDUnion Bublic Service Commission,
rep. by Secretary, “
Iholpur House,/ ;
New Delhi. : : 1

3. Govt.of A.P., rep. by its '
Chief Sefretary, General Adninistration(Spl.a) |
Department, Secretariat, fiyderabad.A.?P, ,

- “ s Re spo:n dents.

For the Applicant: My. G.V.L.Narasimha Rao, Advocate ' !

i
For the Respondents: Mr.N.R.Devraj, Sr.CGSC, for R1 and 2.
) for R,3: Mr,D,Panduranga Reddy, Spl.Counse% for A.P,GOVL,

CORAM: )
" THE HON'BLE MR.R.BALASUBRAMANIAN 3 MEMBER{ADMN}

AND - "
THE HON'BLE MR.C.J. ROY B MEMBER(JULL)
The Tribunal made the followingOrder:- "

'y
In view of the orders passed in O.Af§39/92, the
learned counsel for the applicant, Sri G.V.E.Narasimﬁa Raop wik

wishes to withdraw M.A.1106/92. 1

M.A. is dismissed as not pressed. “

;

N

To ) “

1. The Secretary, Union of India, .
Ministry of Home affairs, “ept. of Personnel
Training, New Delhi, "

2. The secretary, U.P.S.C. Dholpur House, New Delhi.

3, The Chief Secretary, Govt.of A.P. ,

. General Administration (Special.A) Dept.,
: Secretariat, Hyderabad.A.F., I

4., Ope copy to Mr.G.V.,L.Narasimha Rao,advocate, CAT,Hyd.

5., One copy to Mr.N.R.Devraj, 5r.CGsC.CAT . Hyd. .

6., One sopy to Mr.D.Fanduranga Reddy., Spl.Counsel fo;‘A.P.Govt.CHT.HydL

7. One spare COPY. ! |
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ™
HYDERABAD BENCH : HYDERABAD

-

THE HON'BLE MR /
. : AND

THE HON'BLE MR.RK.BALASUBRAMANTAN:M(A)

THE HON'BLE MR.T.CBANDRASEKHAR REDDY:
M(JUDL)

ZND

THE HON'BLE MR,C.J.ROY : MEMBER(JURL)

b

" Dated: 2| -0 -1992

ORDER / JEBGHMENT 3

R»A.._.ZC-.A. /M. A NA \10(\, 1 L,

in
0.4.No, 2 SL-—
TraNer— | " (wp.No' L)

f

Dismisded

Dismissed as withdrawh r
" _____________-ﬂ—'" .

Iusmiszﬁd for default .2

M,A.OrfBered/Rejected

'No orders as to costs.






